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consciousness hag to be aroused
with regard to dealing with commu-
nal parties, It is not the duty of the
party in power alone. Every ypoli-
tical party has aligned itself with
one communal party or the other. So,
this allegation should not be thrown
on the party in power as if we are
guilty and they are all honest. About
the code of conduct and other points
raised by the hon. Members, I will
certainly look into all these things.
Thank you.

MR. DEPUTY CHAIRMAN: Spe-
cial mentions now.

REFERENCE TO THE REPORTED
BOMB BLAST AT MEENAMBAK-
KAM AIRPORT, MADRAS

SHRI M. KALYANASUNDARAM
(Tamil Nadu): I want to draw the
attention of the House and of the
Government—Mr. Venkatasubbaiah,
you also please wait for some time;
it is a very important matter con-
cerning you also. Sir, the whole
House will be shocked to learn that
a bomb exploded last night at the
Mardas airport and because of that,
8 people died anq several people
have been injured., The whole buil-
ding housing the customs department
has fallen. How is it that such a

serious  explosion of a bomdp could
take place? It is a very serious mat-
ter,

From the press reports, it seems,
this happenegd immediately after an
aircraft from Sri Lanka landed. The
way in which Sri Lanka is now be-
having, all thig looks very suspicious.
It adds to our suspicion. Mossad ‘from
Israe] ig allowed to operate from Sri
Lanka, which is against our country.
Sri Lanka is more and mare in-

volving itself in anti-India acti-
vities. So, Wwe have a sus-
picion whether Sri Lanka is in-

volved in this explosion.

So, T would demand that the Minis-
ter should make 3 statement in the
House; there should be a discussion.
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The country should know who is res-
ponsible for this explosion. So, Sir,
will you kindly ask the Home Minis-
ter, which is probably the proper
Minister, to make a statement in the
House, at least on Monday?

REFERENCE TO THE REPORTED
RESENTMENT AMONGST L A. S.
OFFICERS OVER CERTAIN RE-
MARKS MADE BY SOME MINISTER
OF THE WEST BENGAL
GOVERNMENT
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ANNOUNCEMENT RE: GOVERN-
MENT BUSINESS FOR THE WEEK
COMMENCING 6TH AUGUST, 1984.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KALP NATH
RAI): Mr. Deputy Chairman’ Sir, with
your permission, I rise to announce



